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Class I Servlcis In Rallwa)'ll 

346. Sbrl J. R. Mehta: Will the 
Minister of Railways be pleased to 
state: 

(a) the number of vacancies exist· 
ing on 23rd February, 1956 in Ciass I 
Services in the Engineering, Traffic 
and Accounts Departments of the 
Indian Railways; 

(b) the number of vacancies that 
have occurred since; and 

(c) the number of vacancies Illled 
so far, and their distribution :lInong 
the following categories:-

(i) Direct recruitment to Cl~ss I. 

(ii) Promotion from Class H to 
Class I. 

(iii) Promotion of Ex-State Officel's 
adversely aftected due to 
equation, against the 16-2/1 
per cent. quota speciall.7 re-
served for them? 

Tbe Deputy ~Ilnlster of Rall ways 
(Sbrl Sbabnswaz KhaD): (a) to (c). 
A statement is placed on the Table of 
the House. [See Appendix III, an-
nexure No. 45]. 
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Ticket Euminers 

348. Sbrl A. K. Gopalan: Will the 
Minister of Railways be pleased to 
.tate: 

(a) whether Government have re-
ceived any representation from the 
ticket-examiners for their inclusion 
3mong the essential staft; and 

(b) if so, whether Government 
propose to include ticket-examiners 
among the essential staft? 

The Deputy Minister of Railways 
(Shrl Sbabnswaz Khan): (a) Yes; 
representations havEl been received 
from the travelling ticket examiners 
of the Northern and Southern Rail-
ways. 

(b) This matter is under considera-
tion. ' 

Inland Water Transport In River 
Valley Projects 

349. Shrl S. V. Ramaswamy: Will 
the Minist~r of IrrlgaUon and Power 
be pleased to state: 

(a) what is the provision for en-
suring inland water transport in the 
various river valley projects of Indi9; 
and 

(b) whether the)'e is any system of 
locks as in the T. V. A. (U. S, A.) 
in any of our river valley projects 
to facilitate the movement of water 
craft moving up and down the rivers 
and along the net work of canals? 

The Minister of IrrlraUon and Power 
(Shrl S. K. Patll): (a) There is no 

. such provision which requires that 
Navigation facilities should be pro-
vided in all River Valley Projects in 
India. Navigation facilities have, 
however, been provided in some of 
the canal. of Damodar' Valley ... 
Tungabhadra Projects. 
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(b) The Damodar Valley Project 
has provided 22 locks in the Naviga-
tion Canal from Durgapur Barrage to 
the Hooghly, "distance of 85 miles. 
There is no other Navigation Canal 
with provision for locks in the New 
River Valley Projects. 
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Kolab Railway SlaUon 

351. Shrl Onkar Lal: Will the Min·· 
ister of Railways be pleased to slate: 

(a) whether the prop03al, of putting 
up sheds over the full plat-form" 01 
Kot3h Railway Station on both the 
sides have been finalised; and 

(b) if so, when it will be completed? 
The Deputy Minister of Railways 

(Shri Shahnawaz Khan): (a) No, 
Sir, However, a proposal for provid-
ing covering on the platforms was 
accepted by the Railway User's Con-
sultative Committee for passenger 
amenities during 1957-58 on a low 
priority but the work had to be defer-
red due to paucity of funds. This 
work was considered by the Rail-
way User's Consultative Committee 
for inclusion in 1958-59, but has not 
been accepted by them within the 
available allotment. The proposal 
would be considered for inclusion in 
1959-60. 

(b) Does not arise. 
Commercial Inspectors 

·352. ShrI Panna Lal: Will the Min-
ister of Railways be pleased to state: 

(a) whether it is a fact that the sel-
«tion for the post of Commercial Ins-

pectors on Northern Railway has not 
been held since 1952, though a num-
ber of vacancies exist; 

(b) whether it is a fact that stair 
working as Commercial Inspectors on 
the Northern RailW3Y for over two 
years have recently been replaced by 
non-panelled staff without holding any 
selection for the post; 

(c) whether it is a fact that provi-
sional arrangements made for the-
posts by the Divisional Superinten-
dents, long ago, hav" been replaced 
by other provisional arrangements. 
without holding the selections; and 

(d) if so, the reasons therefor? 
The Deputy Minister of Railways 

(Shrl Shahnawaz Khan): (a) to (c). 
Yes. 

(d) With 8 view to remove the 
grievances of senior staff of eligible' 
categories, pending selection. 

New Railway Lines in Orissa 

353. Shri Panlrrahl: Will the· 
Minister of RaIlways be pleased 
to state whether any top priority has 
been given to the construction of any 
new Railway lines in Orissa during 
the Second Five Year Plan? 

The Deputy Minister of Railways. 
(Shrl Shahnawaz Khan): Yes, Sir. 
The following new ltailway lines are· 
under construction in Orissa "t pre-
sent:-

(i) Noamundi-Banspani 
(ii) Rourkela (Bondamunda) Du-

maro. 

Train BaIt at Nall .. eherva on Pakala-
Dharmavaram Seotlon 

254: Shrl Ramakrishna Keddy: "Ill 
the Minister of Railways be pleased. 
to state: 

(a) whether it is a fact that there is. 
a great demand from the public for 
the opening of a flag Sl3tion or a halt 
near N allacherva village on Pakala-
Dharmavaram section of Southern 
Railway; and 

(b) if so, what steps hue beeD 
taken in this regard? 




